[3 December, 2021]

The Population Control Bill, 2021
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The question was put and the motion was adopted.
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The Scheduled Castes and the Scheduled Tribes (Prevention of Atrocities)
Amendment Bill, 2021

DR. NARENDRA JADHAV (Nominated): Sir, | move for leave to introduce a Bill
further to amend the Scheduled Castes and the Scheduled Tribes (Prevention of
Atrocities) Act, 1989.

The question was put and the motion was adopted.

DR. NARENDRA JADHAV: Sir, | introduce the Bill.

The Constitution (Amendment) Bill, 2020 (insertion of new Articles 12A and 12B)

SHRI'Y. S. CHOWDARY (Andhra Pradesh): Sir, | move for leave to introduce a Bill
further to amend the Constitution of India.

The question was put and the motion was adopted.

SHRI'Y. S. CHOWDARY: Sir, | introduce the Bill.
The Medical Education Laws (Amendment) Bill, 2021

SHRI P. WILSON (Tamil Nadu): Sir, | move for leave to introduce a Bill further to
amend the Dentists Act, 1948 and the National Medical Commission Act, 2019.

The question was put and the motion was adopted.
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